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T EG HATI IGH CO RT AT AHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. H C. VII-83/ r994 131 IA

Shri SaPtarshi Garg,

It.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Bora,

Member, MACT, Cachar, Silchar'

Dated Guwahati the l4

Sub: Casual leave with station leave permisslon'

Ref:- Letter No. SMACT/14/I/5/603 dtd' t2'12'7027

Sir

Yours faithfullY,

9Ll-
]T. REGI R G cE)

With reference to the above, I am directed to inform you that your prayer for

casual leave on 16.12'2022 and ,,7'L2'2O22 along with station Ieave

permission, from the evening of t5'L2'2O22 till the morning ot t9'L2'2O22'

hasbeengranted.TheDistrict&SessionsJudge'Cachar'silcharandinhisabsencethenext
senior most ludiciar officer sharr remarn in charge of your Court and office in your absence.

lk
December,2022

mo NO. .VII 941 1320 20 rt A, datedc -83/ 19 0-1

Copy to

1. The District & Sessions Judge, Cachar, Silchar'

2. The Project Manager, Gauhati High Court'
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